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OiaGEMAL APILIG^glOH aD«34 of 2003

Jabalpur, this the 27 th day of February, 2003.

HDn'ble Mr,R,K,t^adhyaya, Menber(A)
HDn-*ble Mrs,!^6ra Chhibber, I'fember (j)

Vi^sy Kumar Raj wade, aged about
39 years,' S/o Shri Saheshwar
Resident of Bhagwanpur, P«0*
Rachavapurl, Anbikapur, -APPLICANT

(By Advocate- Mr.S.Nagu)

Vecsus

!• Kendriya Vidyalaya Sangathan through
its Ctomraissioner, R,p,l Section-aB,
Institutional Area, Skheed jeet Singh,
mrg. New Delhi-110016,

2. Deputy Comnissioner,
Kendriya Vidyalaya Sangathan,
Regional Office, G.C.P, Egtate,
Jabalpur, M-P, -RESPONDENTS

order (oral)

By lb&*)yle N^rs>^era Ghhihherf Mamher(J)y

By this 0^^, the applicant has sou^ the followin
relief s;-

"(i) The Hon'ble Tribunal be pleased to direct th^
^^onde^s to fix the ply pr^eSy af^^®
Vth pay Comnission wef 1» 1,1996,

(ii) That the Hai'bie Tribunal be pleased to pav
s^J^^Tfols interestsince 1.1.1996, Till the date of realisation.

(ill) toy otoer relief which Tribunal thinks fit in
present facts and circumstances of the c®

2. It is submitted by the ̂ plioant that he was
initially appointed on Gro,^ -d. post on 12.4.1988 and

^ theater his pay was fixed under ivth Pay Oonmdssion.
«* present ̂ piicant is working as Lab Attendant in the
pay «aie of Rs.2610^540 and has been drawing salary
@ RS.3030/. Since 1995. but thereafter his pay has not
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been fixed as per the recorrmendations of the vth pay

Oonmission in the revised scale w.e.f, 1.1»1996, It is

further stated by the applicant that the service book*

option form for pay-fixation have already been duly filled

and sipplied to the responderts since long and are in

their possession, which is evident from respondents' own

letters dated 25.3a998f 31,3.1998 and 25.7.2002 (Annexures

A-1 to A-3), but in spite of that^till date his pay hes

not been pre-fixed in the revised scale. Thereafter, he

was conpelled t<y a legal notice and a representation on

1.10.2002, but till date neither he has been given any

reply nor his pay has been pre-fixed in the revised scale.

Thus, he filed the present O.A.

3;. we have heard the Counsel of the applicant and

perused the pleadings as well,

4. Annexure A-1 shows that the principal had written

a letter to the Assistant Commissioner, KVS (Regional

Office) Jabalpur as back as on 25.3,1998 requesting him

to approve the r«-fiixation of pay as per option forms,

pay-fixation proforma duly coir^deted aiongwith the service

records fejf the staff of the school so that arrears could
be paid to the corxserned person. This was also followed

by letter dated 31,3.1998, where the principal had

requested to the Assistant Coiimissioner to expedite of
the personal file of Shri Vijay Kumar Raj wade for fixation
of Salary as per Vth pay Commission report. This letters

shows that the service book of the applicant was already
deposited in the office of Assistant Commissioner, KVS,
Regional Office,^ Jabalpur. Today, when the npitter was callec
out, the Counsel of the applicant inform^that the

applicant now is presently posted in Kendriya vidyalaya,
AMaikSpur, i.e., Ghhattisgarh, but his pay^^B.1 not

A  ̂ Oontd.,.p/3.«
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hia service book a„a other particulers
have not the^office of Jabaipur to Qihattdsgarh.
Thus, „e W satisfied that this is a case, which can be
decided at the admission stage itself by giving a direction
to the re^ondent K>.2 to pass an order on the request
made by the Principal of Kendriya Vidyalaya, Jdsalpur and
now by the Principal of Kendriya Vidyalaya, Asbikapur vide
letter dated 25.7.2002 fennexure a-3) with regard to
the applicant's fixation of paym the revised scale
within a period of two months from the date of receipt of
copy of this order and send the sase aiongwith applicant's
service book and other particulars to the office of
Principal, k.V., Asbikapur so that the arrears may be
prepared and paid to the applicant at the enrlie^t'^^witl^lM
the above directions, this o.a. ia di^osed of at the

MhT"" to costs.
M/i
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(Mrs.MSQTa Chhibber)
Member (j) (R •K ♦Upadhyaya)
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